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[MR, DEPUTY-SPEAKER in the Chair]

I, therefore, strongly urge upom the
Government to provide a new train by
laying a new railway from the district
beadguaters of Azamgarh to Gusaioganj
via Atraulia-Basavari-Taoda for the deve-
lopment of these neglected area and in
the wider public interest so that the
people of these areas may have full advan-
tage of the railway facilities and the
Department of Railways may also earn
profit.

(iv) Need to provide assistance to the
people of Bihar, UP and Nepal affected by
earthquake and floods

SHRI MADAN PANDEY (Gorakh-
pur) - Mr. Depaty Speaker, Sir, it has
been reported that the bavoc created by
the earthquake early in the morping of
21 Aopgust in the entire North Bibar and
most parts of eastern WNepal claimed
thousands of lives and caused a heavy loss
of property worth crores of rupees. The
irony is that these areas were already
reeling under floods in rivers due to heavy
rains in these parts, There is no doubt
about the fact that the Central as well as
the State Government paid immediate
attention to this frightening situation and
the Hon. Prime Mimister Shri Rajiv
Gandbi accompanied by the Chief Minis-
ter of Bihar Shri Bhagwat Jha Azad visi-
ted the site of the incident immediately
and took prompt action to provide
immediate succour. But till now a real
assessement of the loss of Hves and pro-
perty has been made and in view of the
seriousness of the situation, thzre s a
need to provide more assistance It may
also be pointed out here that the impact
of earthquake has been a tittle less in
eastern Utter Pradesh as compared to
the impact of earthquake in these affec-
ted arcas, but the ferocity of floods
completed the circle. The Ghaghara,
Rapti, Kauni, Taraina, Gouri riversin
-Utter Pradesh cansed damage to residen-
tial woits in addition to the loss caused
in their respective arcas, The entire area
right from Sabajanawa to Gorakhpur
city in Gorakbpur district is looking Jike
an ocean,
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Therefore, while drawing the attention
of the Government to this frightening
situation, I request them Iimmediately to
get the actual loss assessed by the experts
and provide appropriate earthquake and
flood relief to the affected people, I also
want that keepiog in view the extensive
damage caused by the earthquake in our
neighbouring country, Nepal, the Govern-
ment should take initiative to provide
adequate relief to the affected people of
Nepal througlr their Government.

[English]

(v) Need for comprehensive npational
policy on Indian languages

PROF, NARAIN CHAND PARA-
SHAR (Hamirpur) : Ever since indepen-
dence was attained in 1947, the Ubnion
Government has pot formulated any
coherent and comprehensive
Natiooal Policy on Labpguages,
their promotion and recognitbon.
While the Sahitya Akademi and the Cent-
ral Institute of Indian languages, Mysore,
bhave been giving some impetus to the
growth of Indian laoguages and their
literature, yet the resistance ofthe Govern-
ment to include any more languages in
the 8th Schedule of the Constitution
after Sindbi, bas deprived many develo-
piog languages, like Manipuri, Konkani,
Maitbli, etc, which are recognised by
Sahitya Akademi and other Pabari of
Himachal Pradesh and Khasi in Meghalya
as also the seven major tribal languages
pressing their clalms for recognition by
the Sahitya Akademi and Inclusion is
the 8th Schedule of their due status. The
classical langoages like Saoskrit, Pali,
Persian and a widely spoken languages
Hke Urdu find their future to be uncer-
tain on account of occasional shift on
emphasis on language study to other more
lucrative subject groups 1n the educational
system. The three language formula has
been interpreted in many convepient ways
by State Governments. Some resistance to
Hindi sti]l continues,

So, it is high time that a well defined
coberent and comprehessive National
Policy on Indian Languages is formulated
by the Unlon Government in consultation
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with State Governments and voluatary
Association, championing the cause of
regional and classical Ilanguages, the
State Akademies and taking mto coanfi-
dence the writers and hoguiists working 1
these languages well before the launching
of the 8th Plan.

I request the Government to take
immediate steps for formulating such a
policy so as to ensure its mplementation
during the 8th Pian, keeping 1n view the
stipulation of Article 29 of the coonstitution
of lndia guaraatecing the preservatlon and
of each disunct languages, script and
cuiture,

(vi) Need for argent sapply of pig iron
and hard coke for foundry iodastry in West
Bangal,

SHRI HANNAN MOLLAH (Uluboria) :
The oldest Foundry Industry 'o the Dis-
trict of Howrah, winh fifty thousand
workers in more than three bundred
factories are facing a chronic problem of
acute shortage of pig-iron and coke, the
principal raw materials, 0 run the
Industry.”

This foundry industry is one of the
oldest in the country and had world-wide
reputation for more than two and a half
centurnes. But they started facing
shortage of raw materials since 1982-83.
They use pig iron and coke as their main
raw materials. Pigiron 18 supplied by tbe
Steel Authority of India Litd, During the
last few years, SAIL has reduced the
supply. The foundries in West Bengal
pneed about 50,000 Metric tonnes of pig
iron per year, But the supply was 39803
MT in 1981-82, 39643 MT in 1982-83,
29450 MT in 1983.84 and 3400 MT in
1981-85, 1720 MT ia 1985-86, 1730 MT in
1986-87, 1696 MT in 1987-88 and no supply
so far in 1988-89,

The supply of hand coke is also no
better, The supply in 1987-88 was only
3000 tonne against the quota of 21,500
tonnes, While there Is no supply in the
current year.

In spite of repeated appeals, the situa-
tion has not improved, West Bengal la on
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top in the advancement and growth of
small scale industries in the country.
The problem of foundry industries will
bave serious adverse impact on further
growth in West Bengal.

I urge upon the Government to supply
plg iroo and kard coke 10 the foundries
at Howrab immediately.

(vii) Need for extensive dredging of
Brahmputra to make the river navi-
gable throughout their year.

SHRI PARAG CHALIHA (Jorhat):
While nothing with p easure the recent
enactment of ap amendment declaring the
Brahmsputra from Sadiya to Dhubri as a
pational water-way. it Is hoped that early
effective steps would be taken to make
the river navigable throughout the year by
extensive dredging all along 1ts course in
Assam 1pasmuch as, during the period
from November to March every year, the
river becomes too shallow even for plying
of small ferryboats, The graduval rising of
the river-bed from Sadiya downward due
to very heavy siltage occurring annually
during the monsoon because of topogia-
phical changes in the wake of the Great
Earthquake of 1950, is stated to be the
root recurring floods and resuliant erosion
of its banks snce then, It is, rtherefore,
falt that extensive and regular drcdging all
alopg the main course of the Brahmapuira
wculd result 1n considerably lessening the
magoitude of flood-level. Such a course
will xlso open up regular water traasporas-
tion of foodstuff, tea and other commo-
dities to and fro the North East, which
presently Is served mainly by road trans-
port services at cemparatively higher costs,
Passcoger traffic from one end of the re-
gion to the other will also be possible to
be resumed, along the national water-way,

The Ministry of Surface Traosport is,
therefore, urged to arrange for early and
extensive dredging of the Brabmaputra
and undertake comprehensive exploitation
of this great national warer-way to ensure
varied benefits, primerily to the people of
North Bast region.



